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Mr. C.B. Sharma, Counsel for applicant. 

Issue notices to the respondents. Notices need not .be 
issued -as 1\ilr. V.S. Guijar, Advocate, has ac.cepted the notices 
on behalf of the respondents. Since the issue involved in this 
case· is identical to the issue involved in OA No. 259/2006, 
Biswajit vs. Union of India & Others in vvhici1 pleadings are 
complete and arguments has been heai·d and judgement 
reserved Judgement in this case is also Ji!Rescr:ed. 

" "/ 

~) (M.L. Cl U~IAN) 
MEMBER (A) . MEMBER (J) . 

AHQ 


